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BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTHERN REGION- CHENNAI.
(NEW NO). O.A.NO. 105 OF 2023
IN

(OLD NO.) O.A.NO.571 OF 2022.

IN THE MATTER OF:

Lakshmana Guntreddi. Applicant .
Vs

Vishakhapatnam Port Authority. 5" Respondent.

AFFIDAVIT IN REPLY ON BEHALF OF ANSWERING RESPONDENT No.5
VSIHAKHAPATNAM PORT LIMITED.

I, M.Hariya, S/o, M.Lakiya (Late) Hindu, aged 58 years, Chief Engineer (i/c), Civil
Engineering Department, Visakhapatnam Port Authority, do hereby solemnly affirm and
state as follows;

| am respondent No.5™ in the present original application and very well
acquainted with the facts and circumstances of this case.

1). | deny all the allegations contained in the Application and the Applicant strict to



A

Market, Purna Market after 1980s. At present the nearby port area is called as 1 Town
(Kotaveedhi} area and the residents are increased with approximately 10,000 people.
Satellite Photo of Rapid urbanisation near VPT is annexed as Annexure-3.

5). | further submitted that the 5™ Respondent doing the CSR Activities in the
Visakhapatnam City and spent several crores for the past five years for the public as
follows:

2016-2017 Rs.  58,63,269
2017-2018 Rs. 1,58,63,269
2018-2019 Rs. 5,71,41,976
2019-2020 Rs.  73,70,000
2020-2021 Rs. 5,42,77,839
2022-2023 Rs. 83,08,485.

The Details of CSR Activities and photos are annexed as Annexure-4.

6). | submit that the 5™ Respondent (VPA) having responsibility to take care of
surrounding environment to protect without interference or effects by the cargos
handling. In this process VPA follows the conditions and guidelines which are given by
the Ministry, National Green Tribunal (NGT) as well as Central and State Pollution
Control Boards. In this regard, Green Tech for Environmental Protection Winner award
was given to the 5" Respondent in the year 2021 among the Port Sector. The
Certificate for winner award for 2021 is annexed as Annexure-5.

7). | submit that the 5™ Respondent started their Environment Cell in the year of
1993 under the Supervision of Chief Engineer of VPA with qualified staff. The
Environment Cell of 5" Respondent having the following activities as follows:

a). EMC ( Environment Monitoring Committee ) is formed in the year of 2000 with
Chairman of the committee and it is continued with VPA Management,
PPP/BOTs and nearby NGOs to take initiative for sustainable environmental
pollution control measures in Port area.

b) Environment Task force team with 25 members is formed and monitoring
under the supervision of Superintending Engineer (Environment) of VPA.

¢). Environmental Activities in port is monitoring by command Control Centre with
CISF and VPA staff through CCTV Cameras and immediate control measures
are being implementing through Walky talky.

The details of Environmental monitoring activities and photos are annexed as
Annexure-6.



8.

Constructed high-rise walls at city interface (of 7.5 m + 4m height) for 4 KM long
from convent junction to H8 Junction at a cost of Rs. 23 Cr to avoid dust pollution.
Constructed 1000m long dust barrier opposite ESSAR in Port area at a cost of
Rs. 2.0 Cr.

Covering of bulk cargo (Coal) stacks and trucks with tarpaulins which is a
continuous activity.

Sweeping of roads with mechanical sweeping machines (2nos) and with
manpower {Non-Permanent Workers) which is a continuous activity.

. VPA proposed to procure another 2 nos of Mechanical sweeping machines and

work order will be issued by 30" November, 2023.

Sprinkling of water by 10no.s of trucks on dusty roads and bulk cargo (Coal)
stacks to control dust emissions and Mechanical dust suppression system
(MDSS) arranged for dusty cargo transferring through belt conveyor, unloading of
dusty cargoes in hopper, Closed Conveyor system with water spraying on
conveyor belt which is a continuous activity.

PLC Based MDSS with 221 sprinklers at dusty stack yards and berths.

10.Mechanical truck tyre cleaning facilities at B ramp (June 2016) and ESSAR

junction (October 2018) are installed at a cost of Rs. 85 lakhs and Operation and

maintenance is in progress on 24 x 7.

11.Truck Mounted Fog canons (2 Nos.) purchased are under operation since

December 2015 to suppress the dust while loading and unloading of cargo at
berths area. VPA proposed to procure ancther 2 nos of Truck mounted foaging
machines through GeM portal.

12. Trolley Mounted Fog Canons (7No.s) purchase are under operation from 2019 for

suppression of dust while loading and unloading of dusty cargoes at berth area.

13.Green Belt was developed around the stack yards. Plantation programme is

being pursued by VPT on a continuous basis for continual improvement and
addition of Green Belt in and around Port area. Since 1991s, a total of 5.65.500



16.10 MLD STP (Sewage treatment Plant) is under operation to treat the city sewage
and the treated water is utilized for dust suppression system in Port area.

17.20 KLD (prefabricated) STP installed at Administrative office building Canteen
area.

18. Fully mechanization of existing 6 berths i.e EQ1, EQ-1A, EQ-6, EQ-7, WQ-6 and
WQ-7 & 8 in Port area proposed to control dust emission.

18.VPA is keen as reducing its carbon foot prints to ‘Zero’ and National Productivity
Council is appointed for the purpose.

20.The Visakhapatnam Port Authority Having Safety, Health, Environment and
Quality Policy and strictly implemented.

21. The VPA having ISO 9001:2020; 14001:2020; 45001:2020 Certified by IRS and ISPS
certified port.

22.The Port is awarded by Green Tech for Environmental Protection in Port Sector
Winner Award in 2019, 2020 and 2022.

23.The MDSS implemented at the following areas:

In Phase-1: i} WOB area, ii) S-4 area, iii) R2-R5 area, iiv) T.M Office road area,
v) WQ-6 area at a cost of Rs. 4.0 Crore.

In Phase-2: i) WOB area, ii) South side of S4 area, iii) North of S-4 area and iv)
S-6 Pump House area at a cost of Rs. 3.33 Crore.

In Phase-3: i) WOB area; ii) S4 area; iii) L-17 area: iv) Part of R-2 to R-5 area
and v)WQ-78WQ-8 berths areas at a cost of Rs. 12.31 Cr.

In Phase-4: i) R-2 to R-5 area, ii) NH yard area, iii) Old FCI godown area, iv)
North of TINA Godown area at a cost of Rs. 8.63 Cr.

24.The length of 4.80Km closed conveyor belt through which iron ore / pellets are
loaded to the vessels from Ore berths.



30. The Visakhapatnam Port Authority Carried out the Periodical Monitoring of

i. Ground Water leachates,

i. Harbour Water quality,

iiil.  STP Treated Water Quality,

iv.  Ambient Air Quality,

v.  Marine Sediment by third parties M/s. S.V Enviro Labs — Accredited by
NEBT & NABL and Andhra University, those who are approved by the
Govt. These reports are submitting to the concern Statutory Authorities
regularly.

vi.  Shore Line Studies by NIO with the help of APPCB.

31.Grid Chambers are arranged at the public sewer entering into sea to control
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35. For control of Visakhapatnam beach erosion, the VPA dump the dredged material
along shore line.

36.20KLD Sewage Treatment Piant provided at Port Admin Block for canteen waste
water.

37.VPA provided Gabion Wall for protection of coconut trees along Visakhapatnam
Beach to safe guard the trees from waves.

As part of Social Responsibility the below activities are taken:

i. VPA has 10MLD Sewage Treatment Plant constructed during the year 1996 with
which sewage water coming from city area will be treated and utilized for dust
suppression on the roads and dustv carnn etnelvarde e cnrinbiico~ sl



iii. Replaced of 1008 nos., of 250 W SV / Metal Halide street lamps with 120 W LED
lamps.

iv. Sports & Arts: It has Sports and Cultural Complex at heart of the city near NH-5,
which includes outdoor stadium, A.C. Indoor stadium and A.C. Auditorium, is spread
over in about 25Acs of land.

v. Port has 300 bedded hospital with 25KLD STP constructed and treated the
sewage water.

vi. A well-furnished Kalyanamandapam (SeetharamaKalyanamadapam) which
include an open air theatre at S.G. Housing colony.

vii. VPA has a dry dock facility and fishing harbor has a slipway complex for repairs
of small vessels and fishing trawlers respectively.

9). | submit that the Complainant has filed OA No. 571 of 2022 before the Hon'ble
National Green Tribunal Bench, New Dethi (*“NGT") against State of Andhra Pradesh
and 5 others. It appears that the application has been registered by the NGT based on
a letter petition received through e-mail. The Hon’ble NGT has issued notice dated
29.12.2022 to VPA informing that the matter will be listed for further consideration on
29.03.2023. In the above application, Visakhapatnam Port Authority (“VPA”) has been
arrayed as 5™ respondent.

10). | submit that the allegations/averments made by the Applicant as per the
application received by 5™ Respondent are as hereunder:

1} That the residents of Visakhapatnam are suffering from air and water pollution
due to alleged improper transportation of materials in Visakhapatnam.
proper procedure like covering of transported materials and are transporting the
materials in over loaded vehicles.

3) That due to naturally occurring radioactive source, allegedly the residents are
inhaling unwanted materials generated from coal, iron, etc., and are getting high
fevers but the hospitals are making business in the name of dengue.

4) That the applicant has accordingly requested for deputing special team for cross
checking the transportation of materials in both the ports.

11). | further submit that the Hon'ble Tribunal has constituted a Joint Committee
comprising of representative of State PCB,Nuclear Fuel Complex, Hyderabad, Coastal
Zone Management Authority(CZMA), Andhra Pradesh and Collector, Vishakhapatnam
to verity the factual position and directed them to meet, undertake visits to the sites and
look into the alleged grievances of the applicant.
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3. The ports shall ensure covering of dusty cargo carrying trucks/wagons with
tarpaulins tightened at all sides with ropes and shall avoid overload of dusty
cargo material.

4. The ports shall provide separate web cameras at Tarpaulin sheet covering of
trucks/wagon area, weighbridge, truck-tyre washing area, entrance & exit
gate of the ports and shall maintain one month recorded data to produce at
the request of the officer of the concemed authorities during their inspection.

5. The ports shall maintain coal stocking heights as per the APPCB consent
conditions.

6. M/s. VPT shall complete construction of closed sheds for storage of dusty
Coal as per the APPCB consent conditions.

7. The GVMC shall ensure reguiar clfeaning of road between ROB (Road over
Bridge) near Gangavaram Port to National Highway via Y-Junction & Jug
junction to avoid fugitive dust emissions.

8. The Road & Building department shall repair the road between ROB (Road
over Bridge) near Gangavaram Port to National Highway via Y-Junction &
Jug junction time to time to control fugitive dust emissions and accidents.

9. The National Highway Authority shall ensure cleanliness of port connectivity
road from Convent Junction to Sheela Nagar (AyyappaSwamy Temple) to
avoid fugitive dust emissions.

10. The Traffic police as well as Transport department shall file the cases against
overloaded vehicles and shail submit the cases filed & penalties imposed
against vehicles pertaining to M/s. VPT & M/s. GPL to APPCB from time to
time.

11. The ports shall maintain Standard Operating Procedure for transporiation of
cargos through trucks/railway wagons for Tarpaulin covering of loaded trucks,
security check before exit.

12. The District authority shall constitute Environment monitoring committees with
the Environment expert from University, APPCB, Transport, GYMC, National
Highway Authorities, Railway Departments and R&B lo review the status of
environmental issues once in six months and shall submit the progress
reports to District Collector for review and necessary action.

13. The ports shall ensure vehicles fitness certificate issued by the competent
authority for incoming trucks and outgoing (loaded) trucks.

14. The ports dusty cargo transport trucks shall display sticker showing valid
vehicle fitness certificate and pollution certificate in front side of the vehicles.

15. The Traffic Department shall exhibit No parking Zones along the both sides of
road between ROB (Road over Bridge) near Gangavaram FPort to National



19. The ports shall carryout regular wetting of the internal roads and shall remove
the sludge accumulated in drains time to time to avoid contamination of
surrounding water bodies.

20.The Port shall upgrade existing truck tyres washing system to two stages
automatic truck tyres washing system to control dust emissions.

14). | submit that the Joint Committee has given only the 12 Recommendations to the
5" Respondent out of 20 ( Recommended the following directions S.No. 1 to 6 , 11,13
&14,18 to 20) and the same was compiled by the 5™ Respondent and the compliance
report is furnished hereunder. (Details of photographs on compliance are enclosed as
Annexure-7)
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work is completed. Another 1 closed shed
construction work is in progress and the
same will be completed by March 2024.

vii. [11. The ports shall maintain Standard Operating COMPLIED
Procedure for transportation of cargos | VPA having SOP for transportation of
through trucks/railway wagons for | cargos through trucks/railway wagons
Tarpaulin covering of loaded trucks, security | @and strictly ensuring the same being an
check before exit. ISO Accredited Port.
viii. 13. The ports shall ensure vehicles fitness COMPLIED
certificate issued by the competent |Being complied and the same are being
authority for incoming trucks and |eénsured on regular basis through
outgoing (loaded) trucks. Environment Task force of VPA.
ix. [14. The ports dusty cargo transport trucks COMPLIED
shall display sticker showing valid vehicle | Being complied and the same are being
fitness certificate and pollution certificate | ensured on regular basis through
infront side of the vehicles. Environment Task force of VPA.
x. [18. The ports shall constitute a separate task COMPLIED
force teams to verify the dusty cargo VPA constituted Task Force team with 30
vehicle movement to monitor proper | members of supporting staff to monitor on
covering of Trucks/wagons with tarpaulin | 24X7 basis to verify the dusty cargo
spillage of materials and overloaded Trucks. | vehicle movement and to monitor
covering of Trucks / Rail wagons and to
ban the unfit vehicles, over loaded
vehicles to ply in VPA roads.
xi. [19. The ports shall carryout regular wetting of COMPLIED
the internal roads and shall remove the | VPA ensured regular wetting of internal
sludge accumulated in drains time to time | roads, through outsourcing at a cost of
to avoid contamination of surrounding water { 80.00 lakhs per annum at an average of
bodies. 180 number of tankers per day.
Similarly the trade is also arranging 20
number of water tankers per day to
sprinkle on internal roads of stack yards
to avoid dust generation during vehicle
movement.
VPA also installed MDSS at all stack
yards at a cost of Rs. 33.2 Crores in 4
phases to avoid dust generation from
cargo stacks. VPA PPP/ BOT Operators
also installed MDSS in their Terminals.
VPA awarded a separate contract at a
cost of Rs.50.00 lakhs to clean the roads
and drains on a regular basis.
xii. P0. The Ports shall upgrade existing truck tyres COMPLIED

washing system to two stage automatic

VPA installed two stage truck tyre




15). | submit that the 5™ Respondent reserves their right to file their further additional
Counter/Reply Affidavit and documents at any time of during the pendency of the
above case.

It is therefore prayed that this Hon’ble Tribunal may be pleased to dismiss the Original
Application and there by render justice.

5™ Respondent.

VERIFICATION

l, ,aged about years having office at ---, the
above named deponent, do hereby verify the contents of the forgoing reply aﬁldawt are
true and correct to my knowledge and no part of its false and no  material has been
concealed therefrom.

Verified at Vishakhapatnam on this  day of Dec,2023.

5" Respondent .

BEFORE THE NATIONAL GREEN
TRIBUNAL, SOUTHERN REGION-
CHENNAL.

(NEW NO). O.A.NO. 105 OF 2023






Annexure - 2

Visakhapatnam Port Surroundings

The Port is Surrounded by Hills on 3 sides.

i.
ii.

jii.
iv.

East Side Sea Shore

South Side Long and High Raised Hills {Dolphin Nose)

West Side Naval Services and Small Hills are there.

North Side a Small Hill and at a long distance there was a High Raised and
Lona Hill is there (i.e. Simhachalam Hill









Annexure - 3

Rapid Urbanization of Port Surroundings

1. The Visakhapatnam Port is established in the year of 1933.
2. The surrounding population is below 100 people.

3. After 1980s the surrounding residents are increased with the empioyment of Port
Activities and Fishing Harbour.

-
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CSR Activities for the year of 2021 - 2022
- Amount
- No. Activities Expenditure in Rs.
1 Ek Kadam Aur Foundation to Enterpreneurship Bootcamp Project i.e. 40
students of 10th grade from the Ramarishna Mission High School, 99,750.00
Visakhapatnam
2 Increase the no. of Computers and Construction of Toilets for Govt.
. 7,20,189.00
Degree College for Women, Visakhapatnam
3 Providing Furniture & Books for Visakhapatnam Public Library 10,00,000.00
4 Construction of Community Hall West Bengal, Thakurbari §,57,900.00
5 Basic Infra Structure in Villages through adoption in Visakhapatnam 1,00,00,000.00
6 Development of Tourism Infrastructure in Visakhapatnam 2,00,00,000.00
7 Sustainable Environment Management to enhance the liveability in
Visakhapatnam Through GVMC 2,00,00,000.00
8 Toilets Construction Girls in Government Polytechnic, Visakhapatnam 15,00,000.00
Total Expenditure 5,42,77,839.00
CSR Activities Proposed for the 2022 - 2023
Amount
5. No. Activities Expenditure in
Rs.
1 Funding for Advance & Basic life support Ambulance for area Swarupnagar.
10,33,485.00
2 Funds for construction of First Geriatric & Palliative Care Centre for $neha
Sandya Age Care Foundation. 10,00,000.00
3 Funds for Army Recruitment rally from 14th to 31st August, 2022 at Indira
Priyadarshini Stadium, Visakhapatnam 3,00,000.00
4 Funds for Mentally Handicapped Children, Lebenshife, Special School,
Visakhapatnam 21,00,000.00
5 Funds for maintenance of the toilets, issuing school note books and payment
of electricity bill for Fort Catholic Girls High School, Visakhapatnam 25,000.00
6 Funds for Construction of Class Rooms, Computer room & Physics room to
ACTS College, Visakhapatnam 10,00,000.00
7 Funds to provide 100 steel beds to Andhra University Ladies Hostel,
Visakhapatnam 5,50,000.00
8 Funding to Ramakrishna Mission High School, Visakhapatnam
1,00,000.00
9 Distribution of Solar Led tube lights
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Annexure — 6

Visakhapatnam Port Authority Environmental Activities

The preventive measures being implemented by VPA to control the pollution are as follows:

1.

2.

10.

11.

12.

Coal /Iron Ore handling was fulty mechanized.

Mechanical Dust Suppression System was installed at stack yards and berthing
areas in Port.

Mechanical Sweeping on Port roads by deploying mechanical sweeping
machines.

Water Sprinkling on Roads through water tankers 24x7.
Deploying Fog cannons at berths during cargo handling operations.
Tarpaulin coverage over the Trucks/ Wagons and Open stacks.

High raise walls of 7.5 m. height were constructed along city interface to avoid
dust pollution. Dust barriers were also provided at various locations in VPA.

Sweeping of spilled cargo all along the Roads/Railway tracks etc. on regular
basis.

Truck tyre washing facilities at 3 locations have been maintained in Port area by
24x7.

VPA treating the sewage from City at 10 MLD STP and treated water will be
utilized for dust suppression system.

Drains of Yerri Gedda, Chakali Gedda and Ganguli Gedda are cleaning regularly.

Green belt developed at various location in Port area for controlling the air
pollution, about 5.65 lakh plants planted so far since 1990.
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Annexure — 7

VPA Compliance report on NGT Joint Commitiee recommendations.

Committee Recommendations

Visakhapatnam Port Authority
Compliance

ISI.No.

6. The Ports shall implement semi-
automatic coverage system of
Tarpaulin in dusty cargo Transporting
trucks/wagons.

PARTIALLY COMPLIED

VPA installed semi-automatic coverage
system of Tarpaulin for truck sat 1 location
in Port area through PPP operator
(Photograph enclosed). Regarding
Wagons, Due to electrification of railway
lines, it is not feasible to implement the
semiautomatic tarpaulin system in Port
area at present. However the tarpaulin
coverage is ensuring at R&D yard area
by mahually for wagons.

7. The ports shall ensure 50% of
coverage of Tarpaulin all sides of
duty cargos, transporting
Trucks/wagons, including rainy
season to avoid the spillages.

COMPLIED
VPA Complied that all dusty cargo
handling trucks and wagons are covered
with tarpaulin at all sides including rainy
Season. (Photograph enclosed).

8. The ports shall ensure covering of
dusty cargo carrying trucks/wagons
with tarpaulins tightened at all sides
with ropes and shall avoid overload
of dusty cargo material.

COMPLIED
VPA is being ensured all dusty cargo
handling trucks and wagons are covered
with tarpaulin and ensured the tarpaulin
tightened with ropes at all side of the truck

and wagons. (Photograph enclosed).

iv. | 9. The ports shali provide separate web COMPLIED
cameras at Tarpaulin sheet covering | CC Cameras were provided at all areas
of trucks/wagon area, Weigh Bridge, | covering Weighbridges, Truck Tyre
truck-tyre washing area, entrance | Washing and Entrance & Exit of VPA gates
&exit gate of the ports and shall [ including stack yards. Data storage is
maintain one month recorded data to | being maintained. (Photograph enclosed).
produce at the request of the officer of
the concerned authorities during their
inspection.

v. |10.The ports shall maintain coal COMPLIED
stocking heights as per the APPCB | Being complied as per the direction of
consent conditions. APPCB. (Photograph enclosed).

vi. [7. Mfs. VPT shall complete PARTIALLY COMPLIED




number of water tankers per day to
sprinkle oh internal roads of stack yards to
avoid dust generation during vehicle
movement.

VPA also installed MDSS at all stack yards
at a cost of Rs. 33.2 Crores in 4 phases to
avoid dust generation from cargo stacks.
VPA PPP/ BOT Operators also installed
MDSS in their Terminals.

VPA awarded a separate contract at a cost
of Rs.50.00 lakhs to clean the roads and
drains on a regular basis. (Photographs
enclosed).

Xii.

20. The Ports shall upgrade existing
truck tyre washing system to two

atann asidamatin tmrals fuva wiashina

COMPLIED
VPA installed two stage truck tyre washing

fanilih: at thran lAanatinme im0 DAt Aaran
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Chief Engineer,
Visakhapatnam Port Authority,
Visakhapatnam-530 035.

aw#i/To

M/s. Chaitanrya Constructions,
D.No.44-38-12/23/4, AVS Paradise,
Srinivasanagar, Akkayyapailem,
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B174 Toms

In addiion to the above, VPA proposed for
construction of 4 covered storage sheds in Port area
and the work is in progress i the following areas:

i-m Bicrage
Location & Cosl of
Covarnd Sheche fh—m-.‘m. m‘ Target Duln
e |_Sytem
Shasd Mo T af F-11 Sire 40O X

ares & B cost of

1, 12,000
ﬁi_m. 40m x 1Tm

W0 ARy

MoZ stR-1T | o 300mx

at 3 cost of 84,000
rresieetd | domxim

Mo 3 al R-10
ﬂlﬁﬂ ﬁﬂ.‘_‘ 56000 0807 A3
Shed Mo 4 ot B2
seasiscostol | Tae aopw | 42000 (05002023

17.80Cr.

Total Capacity of Sheds 2 54,000
ﬁnwmummdm
are enclosed at Annexure-2

shall connect the CC Cameras to | Due to NaBonal Sacurity problems wilh INDIAN NAVY,
¢ m\nﬁ:&n VPA unable to connect the CC Cameras o APPCEB
website,
d The Port shall provide display sign boards : Complied.
at barths and cargo stocking area showing The display sign boards were provided as instructed.
the details of the berth & cargo handiing. The required Photographs ane enclosed at Annesare-3

facility shall explore the possibiity to VPA handiing the cargo through closed comveyor
lube conveyor system to transport wmml-h‘hmrhhml-hhul-ﬂ
cargo to control dust pollution on | from Inner Harbour to Outer Harbour under

as mechanization of Berths and not causing any dust
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VISAKHAPATMNAM PORT TRUST

imm 3=b
To %
The Envirorsment Engineser
APPCB, Regional office,
Plot No. 14 Flat No. 103 £104,
Joumnalist Colony, Marmipalem,
VUDA Colony, Opp. Spancars.
VISAKHAPATNAM-530 009

S,
Sub: Compliance of Hon'bie NGT orders in the applicaion no 882015 filed by

In contmuation o the inspection of APPCE officals 1o VPT in connecion
directions of the MNational Green Tribunal, the cument siatus against each direclion s
furnishad along with the relevant data etc, for your kind information pleass

Enct As above.
DS
e SR
- _,.. s ¢ g
4&;.“ ,r.j._,_._l-*‘ ViastacaiiaT ut Tnat
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LAY OUT SHOWING RE-ORGANIZATION OF STACK YARDS IN PORT AREA:
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Annexure — 2 102

STATUS OF CONSTRUCTION OF COVERED STORAGE SHEDS IN PORT AREA

Existing Covered Sheds

Under Construction of Covered Sheds




DESPLAY SIGN BOARDS AT STACK YARDS IN PORT AREA

Annexure — 3
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Annexure-4

104
VISAKHAPATNAM PORT AUTHORITY
MECHANICAL & ELECTRICAL ENGINEERING DEPARTMENT
VISAKHAPATNAM - 530 035 {A.P.)
(Fax No.91-D891-2564787 E-mail info & vizagport.com)
IS0 9001 S0 140C1 IS0 18001
No. IMEEEMOFFOFETF g1/
Date. 2§ 112022 148
From b

Chief Mechanical Engineer,
Mech. & Ek ol Engg. Depardmen:
‘Visak ~apatnam Foat Authiority,

Visakhapatram.

Ta

M's Sampa'™ Hyddro Technigues
D.No 58-14-54/1, Flai No 101,
Sai Surya Mageashc Apariments,
Journalist Colony. NAD Post,

Visakhapatnam — 530009

Sar,
Sub: Design, Supply, Inatalation Testing& Commisshoning of MDSS Automaton
using self-dynamic control valve with PLCESCADA at various Locafiors | a
R2-RS5, NH Yard g FCI, Tina godown yards NVY comer of WOB - Work Orter
- Hgg
Ref.1 Tender MMM']EEMEEEHGFIFEFEW 81, dated 14 08 2027

2. cur offer dated 21.09.2022,
3. This office LD Mu.IM&EEIMDFJFDFJET.FF.E 173012, daied 26,11 2022

1. Acceptance of Offer:
You are hereby informed that your offer at reference 2™ gited has been acceped 5l a 1ota
value of R= {Rupe :8 Four Crores Eighty nine lakhs Thisty five thausand ane
sixty five only). {Exclusive of GST).

BQINSET Of supervisor shatl ba Present evervday at the sig DU execulion of wore

As per Work Schedule and Scope of Work at Annexyre A’ Technical specificatiors s
menticnaed i NIT | L e =
_ Cantd o
— M 0
KR oo THLE
Whoed Machs; P Engineer
C2rabisl mad Clacti. o, < = Lo Pl
Visabhagatn 2, pacp A Lhapar by
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2
3 Completion perlod

276 {Two hundred and seventy six] days «n total as mentioned below fron: the date of
isswe of work order subject 1o site clearance by VPA

i} Design solution & Submission of Drawings for approval - 20 days from the award of W O

(i) Dedivery of material - 180 days from the date of approval of drawings subjact 1o site
clearance

i) Installation, conliguration of system at all pur o houses - 586 days T e dabe of
matenal delivery at site subyect 10 site clearance

{iv] Final iesting& commissioning - 20 days from the date of instafation
4 PoymentTermy

1) 50% on successful dalivery of the malernal apvinsl each work schedule ai VIPA sia's! e
duly cenified by Engineer in- Charge/3™ party employed by VPA

(i) 30% on successful instaliaton and commasssoning of all work schedules duly cerdfe. by
Engineer in-Charge’ 3™ party empioyed by VPA

(i} 20% on successful testing and handing over of enlife SySiem with necessary drawngs/
manuais as per the mmiymhdbyEnp'HM—Ehunﬂﬁ" pasrty empioyed by VIPA

NOTE (i} while mwﬂmm.mﬂmmewwm
empioyed by VIPA as per the work crder 1ermis. In case of any dewiation is found and oar Sed
wﬁmwmmﬂmwwwhmmmww&mﬂmm
additional cost wiinin a penod of 02 weeks tailing which paraity will be ewved & ¥ % per every
mmmummmmmmmwummw

i} No eguivakent'similar product mthar than tender specfication & acceptable.

:iﬁﬁmmmmmﬂmm.wmmﬂyhh
thmmmmmmmwmhmm
mmwmmmﬂmanymm

() mﬂmnmﬁnﬂwm:ﬂnﬂmhwmﬂnm-ﬂmh
Emiwmﬂmmmnlmmmm;mﬂpﬂmﬂEﬂqm

3 L = :
qulmdﬂlmmlmﬂﬂummmmﬂnﬂ_ technica
mm.ammd1ﬁmnmmmmmmﬂqum
The decsson by port authority in this regard is fing’

(wi] On successful delvery of malenal instalialon commission and testing 3 sde duly
inspecied and certified by Engineer 'C. |

COMPPEIEEL WWE RS, w1}
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5 Quarantes
TmmuﬂnnthlmlhmmhlwnH::m:mﬂh.lu-
all the items from the date of completion of work againg! manufaciuring defects defecty i~
design. aterial and workmai ship and the same shall bo replaced free of cost

6 Sucurity deposit
The confracior is required to submit E-Bank Guarantee @ 3% of the contract valus towarms
PmummwmmmwpmmmﬂmmﬂmmM
ﬂmﬂumlﬂlmmthhmnw&mﬂmmmhmhnmhmvm:m
nm--mmnﬂmmummmmmmlmmmn

Guarantes period
The following are the detais of VPA for submitting E-Bank Guarantes
Banaficiary Bank S ICIC) Bank
Account Mo, 8006008874
IFSC . ICIC 0000060
Urigue code VPTS2 1470257
7. Safety Measurps

Tmmumumhuhmmmmmm&hum
Mmmuﬁmwmm-ﬁmdummrmmm
mﬁmmm.mmmﬂllnymﬂc lies entirely on the part of the
cuntractor,

8. Security Arrangement:
Mﬁmmmmmmrﬁymwwhmuwmdmrlume

9. Liguidated damages/Penaity

10. Income Tax,
hmTuﬂum#mmcmm-mnpummm
11. GST TAX Condition:
GETwﬂthliluplr-ldﬂinfnhl.Hﬁr-erTﬂanﬂimuu.i?.
72 Inspection of Works
Chief Machanical ' ! Supdt. Engineer (E/T) or his authorized representative
hmhmmﬁmhmmmh coniract pariad. o
Conid ., &/
lI-_'..b‘Ftd._l. ol
el
§ 1 o W ONeias =
CHoef Mechgnical EAginper
ot 1] EF T ——




107

11 RFID:

Successful bidder shall register and apply VPA-RFID for obtaining perrits’ passes for
menivehicls! mateaal in advance o his cost

14 Firm/Contracior has to comply with OMS, EMS, OHSAS and 1SPS norms of VPT

15 The contractor shall comply with the provisions of all the Acts. Laws. any
Regulaton or Bye-Laws of any Local or other Statutory Authorty appicable n retation to
|hnmmmﬂuuﬂ.ﬂmm_nﬂnmmmmu

(i Paymen of Wages Act, 1938 [Amended),

[} Minimum Wages Act, 1548 (Amende~'

(i} The Contractor Labowr (Regulation & Abolition) Act 1970 with Rulss fraimed
there under as amended,

(ivi Warkmen Compensation Act, 1823 as amended by Amendment Act Mo 8BS of 1978,

ivi The Paersonal Inlures (Compensation Insurance] Act, 1983 and any
modificatons thereo! and rules made there under from bme o fme
contractor shall take into account all thae above said Brancial labiites
guoied rates and nothing extra, whatsoever, shall ba payable o him on
account,

(Wi Motar Vehicle Act 1988 & Motor Vehcse Rules — 1989 as amenced up o 2007,

(vil) Electncity Act, 2010 with upto dale amendments from fame-io-tame

16 Legal Reguirements/Acts -

The contractor should comply with the followr legal requirements’ Acts(wherever
applicabie)
a) The Environment (Protection) Act & Ruses 1886 as amendsd up to 2009
b) The Hazardous Waste (Management & Handling) Rules 15808 as amended up o
2003,
c]luhmh:hm.ﬂmmnpmdﬂurmmli_ 1988 as
mentoned up bo 2000 _
dj Tmmmmnm;cummm-um--m s
&) The Batteries (Management and Handing) Rules 2001
f| Faclories Act - 1548 & Factory Rules as amended up to 2005
al Mmrmm1mmmmM1mHMmbzﬂﬂ
h) The Potroleum Acl 1534 and the Petrojeum Rules 2002
[} The Gas Cylinder Rules 2004
szvu;ﬂummﬂnmrmﬂnm-wﬂ-ﬂw
2006({forming as Greater Visakha). _
k) Fire Protection Facikties for Port Oil Terminals OISD (Od ndusiry ©afety
Directorate) gusdelnes 15982,
1y mnm.wmﬂmmm1mn
amended up to 1985%)
m} The Water (Prevention & Conlic' of Pollution) Act 1984 & FRules1375 as
amendead up o TEA5
nj TMMFm“WﬁWM!HHﬁ“iEﬂn
amanded up to 1988,
o] Rallway Regulations
a Indian Ratway Track Design & Manufacture
b Sowth Indian Railway Accident manual 1861 |

Bii

W& 8-

e reeciianecal Engisees .
v wnc o medl ksl Engeeneveny Degur
Vi cap . POFT ARG,
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&5

p] The Radiation Protection Rules 1871 as mentioned wupto 2004

q) Explosives Acl- 1884 as amended up io 1963

r Elsctricity Act 2003 with the rules.

s/ Solar Regulations 1. 74 as amended up to 2010

1} Marpol Regulations TATE with the Annexure (1 11, I, V & V1) as amended up 1o
2010

In case thd parformance of the work, during the contract pericd is found not
satsfactory. VPT reserves the right to pre-close tha contract with 15 days nobice during the
contract per o (Refer NIT Clause 4o 31)

mmwmqmmumm_mmwMﬁ
lender schedule includng Special Condibons. Genersl Direchons.  Corngenaduern
mmm..HMnhmmnﬂﬂmmmmuw-+
shadl be sirictty adhered,

immnuhmmmmmmmm}
within 30 days from the date of work order Drafl agreemen! will be sent i due course

Flease acknowledge the receipt of this Work Order
Yours tadhfully,

Il. 3 :: =
CHIEF MECHANICAL ENGINEER
ahe 4 0o
En- 1) Work Schedule Biroirzsa @d mflla.a
2) Scope of Work  {Annexure ‘A’ e e
¥iJhhapatngm Port Authory
Copy to; CVO

Copy to: CE / FARCAD / TM

Copy o 8.E (EM)
Copy to: EXE (E/M)

Copy to The Regionai Labour Commissioner (C) A T | Campus,
Vidyanagar, Hyderabag- 7

Copy fo: The Dy Commercial Tax Officer-li, VUIDA Complex,
Sirpuram, Visakhapatnam - 3

Capy to: The Labour Enforcement Officer (T}, D.No. 14-35-5,
Port Quarte:s, Pandimetta, Maharanipeta
Visak "apatnam-530 002

Copy to: The Assistant Labour Commissioner (C), D No 4-38-5
Fort Guanters, Pandimetta, Maharanipeta.
Visakhapatnam-530 002

Copv to: The Director of income Tax (INV-1'
Qio the Dy Director of 1T (INV-1). 10™ floor. LIC Baiding. Vesakhapatnam
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VISAKHAPATMAM PORT AUTHORITY
MECHANICAL & ELECTRICAL ENGINEERING DEPARTMENT

Subb. Desagn. Supply . tnstaliaton Testngld Commssoning of MDSS Automaton
using saif-dynamc < 3ol vaive weth PLCASCADA o vanous Localons | &
F2-RS, NH Yard, Oid FCL Tima gocown yands MW comes of WOB - Work Order
_ﬁq
WORK SCHEDULE
|ISI. Description | Oy Rato
I s

'.i"H:Il 10.45 858 DO

commessioning of Electricaly cpersted of 200
dia Self Dynarmuc Hydro control valve along with
| socessonies b= Eecincal Achsmic = ball vabe
Vaccum= Pump. Dt Box Expansiors Beliows
pump control purpose

Yalvg Maks RaphaslBAYARDSchmeeding!
Rotex Honeywell e i
TDesign_ Supply mstaliaton testing and 32 | 3885500 2432 480 00
| commsssonin: 3 Elecincally opera’ 3 150mm oa s

19

LR

NS fianges for ONOFF nﬂumdm |
'u'i'n!i.

|
|Hﬂwﬁm - —

Design Supply. installation. tesbng and 05 2 85 435 DO | 1582 510 .00
Mﬂmmmmﬁ e |
| Seff Dynarmec Hydro control vaitve along wah all
mie Expansions. Beliows Maching
Ilﬁﬁ'ﬂhmFmﬂmdhﬂ:ﬁ

|| Vaive ke

I_LE!!"H%_._" _

-m - PART-B-instrumentabon 0T Job | 29.00.33300 29.00.333 00
Design, Supply, Instalision and festing of | '
Instrumentation at each pump house locabion & for |
sponker Management « e
||1} Pressure -ansmitiers 7} Flow neters 3) Uira
mLe-ﬂm
“h—lw

ET' 8/l
l
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05 | PART-C-PLC.SCADASRTU ' [ o3 13?.m|
Nos.

B |
cusiomézation. testing and commissioning of PLC |
panal for pump conliol & SCADA moniton 3 | i
stations at respactive pump houses.
PLC Make Semens/ABS

DB Cesign, Supply, mstallabon, configuration of nimi 33 32048700 |
|

| Panels at each branch valve which consists of a)
| PLC with /0 modules b)GSM/GPRS Modem o

mnmwmhmmﬁhﬂm!
@ Auto seif cleaning system for Solar panet h) Push |
|I::utt-un.|. MCBs. i) Indernal and External power.
| network  cabling from Valve to RTU and solar etc | |
as per the PLC
_| Make Siemens/ABB '

BT 1278500

o7 | 07 Unit | 24.40,50000 |

1.05.76.071.00

| monitoring & Controlling L
|08 | p . 03
iﬂmign.ﬁumﬁ.mtalm-m&mmimur MNos
IKVA Online UPS m-ﬁMmﬂﬂ:ﬁH| '
iﬂmmmmmmmmm |
| hours backup on full load with inbuill isclation 5
transformes at each pump house ocation and | |
___| Lentral jocation (Environmental cedl)

SRS S —
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VISAKHAPATHAM PORT AUTHORITY
MECHAMICAL & ELECTRICAL ENGINEERING DEPARTMENT

Scope of Work: Annexure ‘A’
- Pumping Station:

Dismantling of ewistng Pump Deinvery and Vacuum Control Valves by reguwed
fabrication works.

Fodng of the New Main Pump Control, Vacuvum Pump control valves, Pressore
transmitters & Flow meter as par the directions of Engg i'c.

Deploying the fabrication equipment & team with necessary rubber insertions, Bolt, Nut
& Washers and any other necessary consumabiles for replacement of the mechanical
equipn ent.

Fiaing of SCADA equipment in MS Fabricated console, mounting on the floor. Internal
glectrical and communication cabling & erection

installation and testing of Online 3KVA UPS with min Power back up of 04 hrs on ful
load = ong with servo stabil -ers in a dual redundant auto change over mode &5 per the
directions of Engg l'c.
mﬂmmmm;mmn-wum
Transmittars and flow meters.
Hmuwuﬂgdﬁﬂﬂ'ﬂmhmwmﬂdmm
wmmwmmﬁummmmmar
respective locations.

integration of Valves, Transmiters and Flowmeter with SCADA, powar up. trial run and
COMIMISSIoning.
Wﬂm,mmlmﬁmﬂwwnpﬂfh
requirements of VPA
mmmmhmmmmmmmwm
be automated is as follows.

"Pump house | Pump capacity Sprinkler Mo of 150mm dia
location i system valves required
55 pump house | 1) Mo of pumps= 2 nos 1) R2-R5 area | 1) No of 150mm dia
2) Pump capacibes: branch vabses -
Purr =1 = 168HP | | 11 nos
Pump-2 = 188HF \ oS
3) Mo af 200 mm dia - g
walves — 2 NS, 3
Lierrme sy el wiils. -
"'l:hl-i'wr.ﬂEng.;:r-
b et ol wed Bl Eagommssy Lo

Wisaihapatnac Porl Auls.
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2 TNHYardpump | 1) Noof pumps= 2 nos. | 1) NiH YARD 1) NH- ard
| House 2) Pump capacities: 2} Oid FCil o of 1S o -
| Pump-1 = 168HP Go down branch valves -
, Pump-2 = 168HP 7 nos
3) No of 200mm dia 2) FCi Go down
walves — 2 noa, Mo of 150mm dia |
branch vaives — i
| 5 mos.
3 WOQ7aB Pump 1:|Hnurwrw-zrm. 1)Tina | No of 150mm dia
House EJF"l.mp:q:inﬂ'n- o down branch vaives -
Pump-1 = 120HP 4 nos.
| Pump-2 = 120HP
3] No of 200mm dia |
| vahves — 2 nos, |
4 WO8 Pump 1) No of pumps= 3 nos. NW Comerof | Branch wvalves — 4 |
NS
_,_‘ | | .| g
Sprinkier Management System:

mmﬁmmmmmm:anfmumh.m
of sprinkiers by required earthwork excavation & fabrication works

Fmﬂmﬂnmwmm.ﬁmh-_:m“hﬂﬂ
mﬂmuﬂﬂnpﬂfhmﬂrﬂmﬂnﬂw

mmﬂmmﬂ he Chambers or =0y by take up e
Mecessary civil works.
Fmd%mminﬂsﬂhmﬂm,mnﬁummwﬁq
Internal electrical and communicaton cabling & erection
FmgﬂTMupﬁﬂ'EﬂmhﬂWhﬂnﬂﬂ_rq
bracket.
Fmdmwnmwmwmmwﬁgﬁmm
solar panel.
memmmwmrMLm-ﬂn—n-nn
branch Valve to RTU and RTU io solar
ﬁﬂﬂﬂmhnn?PLChrmhqmmwmﬂnﬂmﬂ
other instrumentation devices at respective locabions

%"51;.

25
-ﬂ-rﬂl@r PHIJ*

“irial Mechanical Engine- s
B e
viahhapatham Pert Autr. .y
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Integre= on of RTL unit with Local SCADA al pumping station & CMC. power up tral
N and cOMMIBSInGing.
mﬁﬁmmmmmm.muwumm.

Fiodng of JBs. Power on to the poles

install ; GEM/GPRS Istes! featured modems and activating modem sither Airtsdio
which is better signal strength,
mmmmmummmmﬂmﬂummnﬁm
durnng warranty/Guarantee petiod

LCentral ¥ onitoring Centre (CiiC);

- mum.mmmnwnmmMﬁEm

-
Wﬂﬁm.mms.msmmﬂprhﬁm
of Engyg lc.
nmmhmmummmwmmmmﬂ.
mumn-mwmummumm
mﬁﬂmmmmmmmmu
monitor g and controlling.
mimmm.mrﬂmm,mrmﬁmmumwm
mmmnmmmmm The nearest fibre
termination points of each pump house locations is as foliows.

SlNo | Pump house hﬁmm*wm 12 port Ethemnet | Switch

| location termination | to Pump house switch with SFP | Rack ;
01 WOoB WQ34 | 120 mirs. o1 o f
02 |NHYARD |EQ7Gae | 200mis [ o1 o
‘03 |wgTas WOQTEE Gate | 100 mirs. 01 o1
i} 56 DLB 300 mirs. o o1

Je.nting, termination and testing of the both Power and Communication cable with
NECESSATY ools and consumables,

Provision for Scalability of Hardware and software for future requirement.
mﬁmh-mmdmu-mmhhntm.

TR T Ly




+ The following hr;uliﬂulﬂuhhlmnt:mrmimmhwnﬁm_

1) R2-R5 pump house | New)

2} NH Yard& old FCI godown { New)
3 Thug-u:lmﬂmmﬂ:mhmuﬂﬂpn}

4) WQTAE Berth [Existing)
5) WOB pump house (Existing)
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requirements for ease of understanding

Ex'sting PLC& SCADA System details :

WOB pump House

| SLNo. | Description Make | Model Quantity |

| | { in nos.) |

(o1 TCPUPLe) _ A.BB | ACS00 - I

(02 | DIGITAL INPUT&OUTPUT MODULE | DCS32 5 1

|03 | ANALOG INPUT&OUTPUT MODULE | / ABEI AXS218AXS2T |2 -

WQTEB Berth :

| Sl.No, nm;rhunn " Make ' Model | Quantity

[ 101 | CPUPLC) P34 2020 1

|Bz DIGITAL INPUT SCHNEIDER '_

L | MODULE | DDI 3202K N 2

03 DIGITAL OUTPUT

| ___|MODULE _ | DDO 3202 2

| __{SCADA MITSUBISHI ' MC-WORK32(5007 *GS) . I
CPU ADVANTECH | IPC-510MB-OXBE 1 |

The abowve mmhhmwmﬁmmnﬁnmﬂmﬂﬂh

entire syslem as per the directions of Engg L'C




EXISTING MDSS WITH PLC SYSTEM IN PORT AREA:

PLC Svstem

Annexure — 4A
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Annexure — 5

I

MECHANICAL SWEEPING ON INTERNAL ROADS IN PORT AREA

o

MANUAL SWEEPING AT T.M OFFICE ROAD IN PORT AREA

MECHANICAL SWEEPING AT WESTERN SECTOR AREA
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Annexure-6
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CARGO CARRYING TRUCKS COVERED WITH TARPAULIN

Annexure — 7

118

CARGO WAGONS COVERED WITH TARPAULIN




CARGO STACKS COVERED WITH TARPAULIN AS PER APPCB CONSENT CONDITION

Annexure — 8

119




-— Annexure-8A

\ /1z0]2

uGﬁ VISAKHAPATNAM PORT TRUST wﬁ 161
- TRAFFIC DEPARTMENT
ALL TRADE IMRAREY, =5
ormon 534
SIRCULAR NO-1533

Sub: mummmwﬂmummm
:Ifauun-wﬁ-mh-nunuuru-dlrdhnmhﬂm-
Dum&mmgmmnyhmm

Ref. 1. This offica circular Mo, 1480, dt. 17.05.2022

2. This office circular No. 1484, dt 25,04 2022
3. This office circular No. 1507, ot 18.09 2022

Fu'lur.lh-umn-hﬂluh-muhi“ﬂpﬂlu
mmmmmi—m-ﬁwmmmh’ﬂﬂ
(= T

WMWMHMHMETHWMHMI:-HW
_hhh“ﬂhnﬂmﬂﬁuﬂhﬂ:mmmm

-
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\,L Annexure-9

N wr o8 b N REX F
CONTROLLED CO:
!

VEBAKHAPATNAM PORT TRUST
TRAFFIC DEPARTMENT
SAFETY, HEALTH ENVIRONMENT & QUALITY INTEGRATED
MANAGEMENT SYSTEM

Lecation : 3OP Thile: Work lnstractions

mmnmmunmm
OFERATIONS OF GENERAL CARGO.

1. The Ass Traffic Manager should wdentfy the locations where the peseral cargo & baing

1.'-[' T.

banded & oo ocanons
Thhh-huh—ﬂhﬁ“ﬂt-_—-*ﬂ_q
that the hncimg agenes wr meng prope shings u per raguremensy o the sl

The ATM has o cheerve thet the gear is property tested by the competers mthority mx
a0 0 cheri the vaisdTy perod for the cernficms

The roquircment furnished in fhe Form-V Le. Dock Workers (Safery, Health and Welfare'
Reguistions. 1990 are strictdy complied wis by the handimg ageots befors actual csage o
cranes snd other cargo benadling sgupment

The DIC] and Shed Sopervisor sre aiso equaily responsibls to vearify the Pot No 1 o ¢
snctly before allowog e Cargo Handling Oparstions.

The ATM (Comtral), DI{C} . shed Suparvisor, Shad Foromen, bave ic observe e msage o
FPE / Workers deployed by the handirg ageis during course of Cargo bendie
ORI

Mo vebicle should be aliowod mles it folly it for operations end @ is S respomEisl
of e ATM (Comtrol) / DI[C] / Shed Sapervisor o verify all the docoments

The voiucic used for operstions thould be rocorded with webicle Mo s the begpoming
e shilt -~

Prepermd by - Masusl Comeutice

JUSNE -2

:
= D06 MM
:1efl

i’ii’i!




FITNESS & POLLUTION CERTIFICATES OF VEHICLES ENSURING BY VPA

Annexure — 10
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Drains Cleaning

Annexure —11

Drains Cleaning
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soul] veipm Sl T
BY REGD. POST WITH ACK DUE

feymagem o afewn ¢ VISAKHAPATNAM PORT AUTHORITY
atften foren 1/ ENGINEERING DEPARTMENT

for a pariod of One year-Reg

e e 24-06-2002 - PRe Rs 1,88 66 120/ Rupees One Crore
Eighty eight Lakhs Sty six Thousand One hundred and Twenty only)
e 4.7.70% Less than the e off § free vt & ox ofe s b

Your percentage tender dated.24-05-2022 for Rs_1,68,66,120/-( Rupess
One Crore Eighty eight Lakhs Sixty six Thousand One hundred and
Twenty only) offering 7.70% Less than the estimated amount put to
tender for the above work is accepled.

—
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Annexure — 13

TRUCK TYRE WASHING FACILITY AT B-RAMP IN PORT AREA

TRUCK TYRE WASHING FACILITY AT ESSAR JN. IN PORT AREA

TRUCK TYRE WASHING FACILITY AT GCB IN PORT AREA
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trucks/wagons. VPT shall submit action
plan for its implementation within one
month

coverage system at VGCB.

Two more locations were identified in port
area and will be taken up through outsourcing
by calling necessary bids.

Regarding Wagons, Due to electrification of
railway lines, it is not feasible to implement
the semiautomatic tarpaulin system in Port
area at present. However the tarpaulin
coverage is ensuring at R&D yard area by
manually.

(Photographs are enclosed as Annexure — V)

The ports shall ensure coverage of
Tarpaulin all sides of dusty cargo
Transporting trucks/wagons, inciuding
rainy season to avoid the spillages.

Complied.
Covering of Tarpaulin for Trucks:
As per SOPMWL-1&2 work instructions have
been issued to the concerned
Users/Transporters to avoid spillages from
trucks. Also ensuring the trucks covered with
good tarpaulins before leaving to VPA.
Covering of Tarpaulin for Wagons:
VPA strictly following the guidelines issued by
Railways in respect of covering of wagons with
good quality tarpaulins. As per the Railway
order-2 WCJ/O/GS/Pollution/ Policy/22, Dt.
22.12.2022A.
VPA ensures strictly that, no wagons is
overloaded and shall be loaded as per the given
PCC of each type of wagon. Trade circulars also
issued to all the rail users to follow the Railway
guidelines vide Lr. No.. ITRA/ROC/GSD/





















































































» LooTH 2one,
£ EnIA]

é e Court of the WaS toNBL C;NQE‘ En TR
, AT %
i QA N loG 0l 2022,

501 L apstmant (honTREDDY
AND *®

ISRKH APATo A PORT AcTiohITY

e'e “__\{:QSQV‘ha?a;&nam Pous Authoridy . Visawhapsknam . A.p
5 T — :

e —— gg ;
I
A
e § L.
5 Do hereby appoint and retain 3 "E .
M. & DYARANT € 4 AnDer

Advouaters to appenr tor MEAIS in ¢ above SUITAAPRIAL, PETITIONER angd w

eonatet andd prosecuie (or defend) the sume and proceedings tha miay be taken in respect oi wny

| @ppiication ior execution of any decree or order pussed therein and in all the Appellate o
W empuvior myfour Advocates appear in all miscelfaneous proceedings in the sbove suite or
nraier il ol decrees or orders or fully satisficd or Appellate Court existed to comprofuise and
t obtain a veritien of documents and draw Appellate Courts moneys cheques and shai mighs be

ravable to mefus in the said suit or atter (ond). 1/We do further hereby empower my/our

~ Sdvoestes to aceept on myfour behalll service oi notice of all or any appeals or petitions filed in
siv cowrt of Appeal. Reference or Revision v ith regard 1o the said suit or matter before the
disposai of the same in this Honourable Court.

CHIEF ENGINEER (¢ )
Rermrgonn U g
Visakhapatnaa Port Trust

Certified that the executant who is well acquainted with English/Urdu/Telugu and this
Makalananar and the contems of the Vakalunmama bave been rewd out and explained in
TeispwUniu 1w execuiant as hefshe their bomg anacquointed with English who appeared
prieetly o nnderstand the same and signed o ot tnsher thelr same or mark fn my presence
this _ __dayol |

i
&
%
b
-
g

Elentificd owv,

M AR
ALVOCATE b NOTARY

A . EAK "N{:A\T ’
U»“Q 14-&11‘“ }:Q'QJW&R f Iz 1) NAM
Beside Kbty Apanments, HRA PRADESH

VISAKHAPATNAM: 530¥7 - =IO L INDIA
MR, PEARNICHANDER, MABL, \ M—-
ADVOCAYE - E.NoMs, 137383 ) o
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BEFORE THE NATIONAL GREEN
TRIBUNAL, SOUTHERN REGION-
CHENNAI.

(NEW NO). 0.A.NO. 105 OF 2023
IN
OLD NO.) 0O.A.NO.571 OF 2022.
IN THE MATTER OF:
Lakshmana Guntreddi.  Complainant

Vs

Vishakhapatnam Port Authority.
5" Respondenit.

TYPE SET OF DOCUEMTNS
FILED BY THE 5 RESPONDENT

M.R.DHARANI CHANDER
COUNSEL FOR 5™ RESPONDENT





